Nos 1 and' 2, at Srlnagar Wlng of the H|gh Court 'stead of 18th
and 19th of October,*2016, shall now be heId on 20“‘ and 21St of
October 2016, respectlvely

. ,,f"“The Hon’ble Division Bench No.3, at Srinagar Wlng of the
: H;gh Court mstead of 20"h ofr October 2016"“sha|I nowlb_f‘f held on
| j‘118”‘ of October, 2016, . e
P ‘ Fhe matters |lStEd before Hon’ble _t eﬁ.' h_'f Justlce, at
g Srinagar Wing of the High Court, on 18th and 19th of October 2016, |

in ‘the Single Bench, shall now be |isted before Hon'ble the _
Chlef Justlce in the Single Bench on 20th and 21St of October, 2016 ‘

respectwe!y, in addltlon to the matters earller Ilsted before H|s

Lordshrp L
By Order

'\__,,r ‘ -

: - ‘ Reglstrar General S\"U‘(G»_
- No. %a'tf@" 50"015 . Dated 15 10 2015 '
. Copy to the: ., o ‘ " R

1. ‘Pl'tnClpa| Secretary to Hon’ble the Chlef Just|ce -
2. 'Secretary to Hon'ble Mr. Justice P
3. Bench Secretary to Hon'ble Mr. Justice___....
e for information of His Lordship. o

4, Registrar Judicial, High Cqurtof &K Jammu/Srlnagar, for
- _information & necessary action. | - e e b -




HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
(Office of Registrar Judicial)

NOT I CE

It is notified for the information of all concerned that pursuant
to Order No.778/GS daté;l 15.10.2016 of Ld Registrar General High Court
of J&K, regarding partial modification to the earlier roster issued for the
week commencing 17™ October,2016, the Hon’ble Division Bench Nos.1 &
2 at Srinagar wing of the Hon’ble High Court, which were to be held on 18t
& 19™ of October,2016, shall now be held on 20™ & 21% of October,2016
respectively and the Hon’ble Division Bench No.3 shall now be held on 18"
October,2016 instead of 20™ of October,2016.

It is further notified that the matters listed before the Single
Bench of Hon'ble the Chief Justice on 18" & 19™ of October,2016 in the
regular cause list shall now be taken-up by Single Bench of his lordship on
20™ & 215t of October,2016 respectively in addition to the matters already
listed on said dates in the regular cause list before the Single Bench of his
lordship Hon’ble the Chief Justice.

By order.

Dated:-15.10.2016 Registrar Jydicial

4%;‘;6\(’/

Copy to :-

1. Registrar General, High Court of J&K,Srinagar.
2. Pr.Secretary to Hon’ble the Chief Justice.
» 3. Private Secretary to Hon’ble the Chief Justice.
4 to 7. Secretary to Hon’ble Mr.Justice
.. for information of his lordship.
8. Incharge NIC for uploading the notice on official High Court website.
9. Notice Board.
10. Office file.




